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in-progress-need-constant-vigilance-says-ex-kerala-hc-chief-justice-
bannurmath-4160806

Home > India > Karnataka >
Human rights remain a work in progress, need constant vigilance, says ex-Kerala HC Chief Justice Bannurmath

Justice Bannurmath highlighted how India's Constitution, particularly Article 21 on the right to life and personal
liberty, has been interpreted expansively by courts to include rights to privacy, education and a clean environment

DHNS
Last Updated: 26 September 2026, 19:31 IST

RVS Naik, President, KSICJ with Justice SR Bannurmath, former Chief Justice of the High Court of Kerala, during the
seminar on 'Human Rights and Everyday Life' in Bengaluru on Saturday. Credit: Special arrangement

Bengaluru: "The protection of human rights remains a work in progress worldwide despite decades of
constitutional and institutional frameworks," former Kerala High Court Chief Justice SR Bannurmath said on
Saturday, urging citizens to actively claim and defend their rights in everyday life.

Justice Bannurmath delivered the keynote address at a seminar on '"Human Rights and Everyday Life', jointly
organised by the Karnataka Section of the International Commission of Jurists (KSICJ) and the Karnataka Jurists
Trust (KJT). The panel discussion featured activist Ruth Manorama, National Law School of India University (NLSIU)
professor Arun Thiruvengadam and senior advocate Aditya Sondhi.

Addressing law students and members of the legal fraternity, Justice Bannurmath highlighted how India's
Constitution, particularly Article 21 on the right to life and personal liberty, has been interpreted expansively by
courts to include rights to privacy, education, a clean environment and dignity even in death. "Human rights are
inherent, inalienable and universal. They arise from our humanity," he said, cautioning that emerging
technologies, environmental degradation and persistent social inequalities pose fresh challenges.

Justice Bannurmath also stressed the role of National and State Human Rights Commissions as accessible, cost-
free forums for ordinary citizens. "Many suffer in silence due to unawareness. Legal rights are meaningful only

when people know about them," he said, while acknowledging criticism that commissions are "toothless tigers"
unless their recommendations are enforced through judicial intervention.

During the interactive session, participants raised concerns over delays in appointing full-time chairs to State
Human Rights Commissions, including in Karnataka, and called for stronger follow-up mechanisms to ensure
accountability. Justice Bannurmath urged the audience to file complaints, pursue them diligently and said
"remember that rights come with responsibilities."
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Nandigram: The Epicentre of Bengal's New Political Confrontation
Sep 26, 2026

By Aafreen Hussain

The Nandigram Assembly by-election, scheduled for October 6, has once again placed the politically significant
constituency at the centre of West Bengal's political discourse. The contest has been transformed by the
withdrawal of the Mamata Banerjee faction's candidate, the BJP's nomination of Hasirani Rath, mother of slain
Suvendu Adhikari aide Chandranath Rath, the arrest of Congress nominee Milan Pradhan and the continuing
confrontation among rival Trinamool factions, the BJP, Congress and the Left.

Nandigram and the fall of the Left Front

Nandigram’s importance goes far beyond an ordinary Assembly constituency. In 2007, protests erupted against
the then Left Front government'’s proposal to acquire land for an industrial and chemical-hub project. On March
14, 2007, police firing during the agitation killed 14 people, according to the National Human Rights Commission.

Along with the Singur land movement, Nandigram helped transform Mamata Banerjee and the Trinamool
Congress into the principal political challenger to the Left. The anti-land-acquisition movement became an
important factor in the 2011 Assembly election, when the Left Front lost power after 34 years and Mamata
Banerjee formed the government.

From Mamata’s movement to Suvendu’s stronghold

Ironically, the same Nandigram movement also became central to the political rise of Suvendu Adhikari, who was
then closely associated with Mamata Banerjee. The relationship later turned into a major political confrontation
after Adhikari joined the BJP.

In the 2021 Assembly election, Mamata Banerjee contested Nandigram against Adhikari and lost by 1,956 votes.
In the 2026 Assembly election, Adhikari again won Nandigram and subsequently vacated the seat after deciding
to retain Bhabanipur, creating the vacancy for the present by-election.

BJP fields mother of slain aide

The BJP has nominated Hasirani Rath, mother of Chandranath Rath, a former personal aide of Chief Minister
Suvendu Adhikari who was shot dead in Madhyamgram on May 6, shortly after the 2026 Assembly election
results. The BJP's decision has brought Chandranath Rath’s killing into the political narrative of the Nandigram
campaign. The case was initially investigated by the state police and an SIT before being transferred to the CBI.

TMC candidate withdraws after Nabanna meeting
The biggest twist came on September 18 when Sanchita Pradhan Dey, nominated by the Mamata Banerjee-led
TMC faction, withdrew her candidature after meeting Chief Minister Suvendu Adhikari at Nabanna. She did not
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publicly explain the reason for her withdrawal. The timing of the meeting and subsequent withdrawal
immediately generated political controversy, although reports have described the meeting as having initially been
presented as a courtesy meeting.

Mamata Banerjee subsequently announced that her faction would not field another candidate and would instead
support Congress nominee Milan Pradhan, describing Congress as a “natural alliance” partner and linking the
decision to cooperation within the INDIA bloc.

The situation became still more complicated when Milan Pradhan was arrested in connection with old cases
arising from the 2007 Nandigram agitation. Mamata questioned the timing and alleged that the action reflected
what she called BJP “politics of vendetta”; police, meanwhile, cited pending warrants and old cases.

Left and Ritabrata factions remain in the contest

The Left Front has fielded CPI candidate Shantigopal Giri, maintaining its presence in a constituency that was once
a Left stronghold. The Left's participation gives the election another dimension, with the CPI seeking to rebuild its
political presence in an area historically associated with the collapse of Left dominance.

The Ritabrata Banerjee-led rival Trinamool faction has nominated Mohammad Eteshamul Haque. Earlier, Ritabrata
Banerjee had publicly said that his faction would withdraw its candidate if Mamata herself decided to contest
Nandigram, arguing that he wanted her to return to the Assembly. After Mamata did not contest, his faction
remained in the electoral field.

Meanwhile, BJP leaders have projected Nandigram as an important test of the party’s continuing political
influence, while BJP state president Shamik Bhattacharya has also sought to distance the party from religious
categorisation of voters after remarks by Suvendu Adhikari about the by-election being a “test” for minority
voters.

Thus, a constituency that once symbolised the end of Left Front rule and the beginning of the Mamata era has
now become a complicated battlefield involving the BJP, two rival TMC factions, Congress and the Left. The
October 6 vote will therefore carry significance not only for the vacant Assembly seat but also for the competing
political narratives surrounding Nandigram'’s past and West Bengal's rapidly changing political landscape.
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